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M/s. Larsen ang Toubro pimited

1213. SHRI M. S, GURUPADA-
SWAMY: Will the Minister of INDUS-
TRY be pleased to state:
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(a) whether it is a fact that every
change in the Directorship of a Lmt,
company hag to be reported to Gov-
ernment;

(b) whether Mr, Dhirubhai Ambani
has been appointed as the Director cf
M/s. Larsen and Toubro Limited; re-

cently; and

(e) whether there is any proposal
under consideration of Government
to take over the engineering concern
ef M|s. Larsen and Toubro Limited?

THE MINISTER OF STATE IN
THE DEPARTMENT OF INDUS-
TRIAL DEVELOPMENT IN THE
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MINISTRY OF INDUSTRY (SHRI M.
ARUNACHALAM): (a) Yes Sir.
According to the provisions of Sec-
tion 303(2) of the Companies Act,
1956, every limited company has to
intimate any change among its direc-
tors within thirty days to the Regis-
trar of Companies;

(b) No intimation regarding ap-
pointment of Mr. Dhirubkai Ambani
as a Director of M/s. Larsen and
Toubro Limited has been received;

(c) No proposal regarding the take
over as contemplated under Section
23 (4) of the MRTP Act, 1969, of M/s.
Larsen and Toubro Limited has been
received by the Government.

Development of coal resourceg

1214, SHR] BAIKUNTHNATH SA-
HU: Will the Minister of ENERGY be
pleased to state:
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(a) whether Government are taking
steps for the development of coal re-
sources in the country;

(b) if so, the specific steps taken in
the Seventh Plan for the development
of coal resources in Orissa; and

(o) the names of the coal mines in
Orissa where steps have been taken in
that regard?

THE MINISTER OF STATE IN
THE DEPARTMENT OF COAL 1IN
THE MINISTRY OF ENERGY (SHRI
C. K JAFFAR SHARIEF): (a) to (¢)
Yes, Sir. At present the coal produc-
tion in Orissa is 8.96 m.t. (1987-88).
The production is expected to increase
to about 12 m¢. by 1989.90. This pro-
duction will be ackieved from existing
mines, reorganisation of mines on-
going projects and new projects.

Some of the major coal projects
which have been planned in the Ib-
valley and Talcher area of Orisea are:
Ananta OC, Kalinga OCP, Lingaraj
OC. Samleshwari OCP, Lakhanpur
OCP ete. These projects are expected
to contribute to increasing production
in the Eighth and Ninth Plans,



